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(b) No, Sir. 

(c) GREF personnel have been granted Army scale of ration after 42 years of inception 

for the Organization i.e. from 29th January, 2003 which is further subject to the following 

conditions:. 

(i) When they are engaged on the work alongside the Army. 

(ii) Or ahead of the Army on International Border. 

(iii) Or the line of actual control.              

(iv) Or under operational control of the Army.  

(v)    Or on Counter Insurgency and anti insurgency operation alongside the 

Army in Border areas and disturbed areas. 

BRO personnel who do not fulfil the above conditions, are authorized GREF scale of 

ration which is comparatively less. 

(d)Yes, Sir. 

(e) Yes, Sir.   

Slow pace of modernization of special forces 

2342. MS. SUSHILA TIRIYA: Will the Minister of DEFENCE be pleased to state: 

(a) whether it is a fact that Government is concerned over the slow pace of 

modernization of the elite special forces; 

(b) if so, the reasons therefor; and 

(c) whether the slow pace is bound to affect the long term projects of the special 

forces? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) to (c> A plan for 

modernization of Special Forces for equipping them with modem weapons and equipment is 

already underway. The long term projects are not affected and the required procurement as 

part of long term modernization plan will continue to progress as per the extant Defence 

Procurement Procedure. 

Joining of private sector by DRDO scientists 

†2343.   SHRI SATYAVRAT CHATURVEDI: 
SHRI MOTILAL VORA:   

Will the Minister of DEFENCE be pleased to state: 

(a) whether it is a fact that a large number of the qualified scientists from the Defence 

Research and Development Organisation have joined private companies so far after resigning 

from DRDO; 

† Original notice of tl\p question was received in Hindi. 
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(b) the reasons for resignation of scientists from DRDO; 

(c) wiietlier a financial, career and other institutional incentives were decided to be 

provided to the Defence scientists under the scheme framed in July, 2001; 

(d) if so, the quantum of financial benefit provided to them under this scheme so far; 
and 

(e) if not, the reasons therefor? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) Most of the scientists 

leaving DRDO attribute personal/domestic, reasons while submitting their resignations. It may 

be true that some of them might have joined private companies in due course of time. 

(c) to (e) No, Sir. After the Fifth Pay Commission, some incentives were given to the 

scientists, which include two additional increments, and Professional Update Allowance. A 

modified proposal for incentives to the scientists has been submitted for consideration to 

arrest the attrition. In addition, pay scales and other allowance/incentives has been 

submitted to Sixth Central Pay Commission. 

Delay in completion of lAC at Cochin 

2344. SHRI EKANATH K. THAKUR: Will the Minister of DEFENCE be pleased to state: 

(a) whether it is a fact that the country's most ambitious ship building project, 

construction of a 37,500 tonne Indigenous Aircraft Carrier (lAC) at Cochin shipyard, is 

running way behind schedule; 

(b) if so, whether it is also a fact that as per the current projections. lAC will be ready for 

delivery to Navy earliest by 2015, after completion of construction and trials instead of the 

earlier date of 2011-2012; and 

(c) if so, the reasons therefor and the action proposed thereon? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) to (c) the construction of 

Indigenous Aircraft Carrier (lAC) is progressing with the scheduled "launch" of the ship in 

2010 at Cochin Shipyard Ltd. (CSL). However, the final delivery of the ship may be delayed 

from the earlier likely delivery in 2012. 

The delay is due to size and complexities in construction of an aircraft carrier, being 

designed and built indigenously for the first time at Cochin Shipyard Ltd. Besides, delay has 

also occurred due to delay in receipt of some critical materials such as steel from abroad. 

Adequate funds required at this stage as per contract, have been provided to CSL for 

procurement of various material, equipment and towards yard-effort as per shipbuilding 

schedule, as also for infrastructure augmentation. The project is being reviewed at various 

levels to remove impediments, if any, expeditiously; 


